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Paper Mill at phnlbaoi

4117. SHHI SRIBATCHA D1GAL: 
Will the Minister of INDUSTRY be 
pleased to state:

(a) whether Government have com
pleted the survey of setting up a 
paper mill at Phulbani, Orissa; and

(b) if ao, the progress so far made 
to implement this proposal?

THE MINISTER OF INDUSTRY 
(SHRI GEORGE FERNANDES): (a) 
Government have not undertaken any 
study for setting up a paper mill at 
Phulbani in Orissa.

(b) Does not arise.

Assam-Arunachal Boundary Dispute

4118. SHRI K. B. CHETTRI: Will the 
Minister ol HOME AFFAIRS be pleas
ed to state:

(a) whether it is a fact that the 
border dispute between Assam and 
Arunachal had not yet been settled;

(b) if so, the reasons therefor; and

(c) by when, the Government pro
pose to settle the dispute?




